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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SUPER SHINE AGROFOODS PRIVATE LIMITED
PROCESSING FOOD PRODUCTS BUSINESS AT ALWAR, RAJASTHAN
(Under Regulation 36A (1) of the Insolvency and Bankruptcy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1 Name of the corporate debtor along with Super Shine Agrofoods Private Limited
" |PAN/ CIN/ LLP No. CIN: U01122RJ2011PTC035433
PAN: AAPCS9444Q

F-55-56, Agrofood Park, Matshya

2- | Address of the registered office Industrial Area, Alwar, Raj.~301030
3. |[URL of website NA
4. |Petails of place where majority of fixed assets NIL
are located
5. |Installed capacity of main products/ services NA

As per latest available financial
6. | Quantity and value of main products/ services|Statement for the Financial year 2022-23;

sold in last financial year Quantity:- Not Available
Revenue Value (in Cr.) — 39.01
7. |Number of employees/ workmen Not Available

Further details including last available financial|Information can be obtained by
8 statements (with schedules) of two years, lists |writing an e-mail to the RP at

" | of creditors, relevant dates for subsequent ipsupershine@gmail.com
events of the process are available at URL:

Eligibility for resolution applicants under section Information can be obtained by

9. |25(2)(h) of the Code is available at URL: writing an e-mail to the RP at
ipsupershine@gmail.com

10.|Last date for receipt of expression of interest [03.04.2026
Date of issue of provisional list of prospective |0g8.04.2026

. resolution applicants
12 Lastldlate for submission of objections to 13.04.2026
‘| provisional list
13.|Date of issue of final list of prospective 23.04.2026
resolution applicant
14 Date of issue of information memorandum, |28 04.2026

evaluation matrix and request for resolution
plans to prospective resolution applicants
15.|Last date of submission of resolution plans  [28.05.2026

16.|Process email id to submit EOI ipsupershine@gmail.com
17.|Details of the corporate debtor's registration |[The Corporate Debtor is duly
status as MSME registered as a Micro, Small and

Medium Enterprise (MSME)
bearing Udyam Reg. No. UDYAM-
RJ-02-0003611 under the
provisions of the Micro, Small and
Medium Enterprises Development
Act, 2006. As per the Udyam
Registration Certificate dated
21.10.2020, the Corporate Debtor
is classified as a Small Enterprise.

Date: 19/03/2026 Mr. Sourabh Malpani
Plact-e' Jaipur (Resolution Professional)

In the Matter of M/s Super Shine Agrofoods Private Limited
IP Registration No. IBBI/IPA-001/IP-P01265/2018-2019/12047
AFA Certificate No. AA1/12047/02/311226/108684 valid upto 31-DEC-26
Guru Kripa Plot No. 93, Neelkanth Colony,
Queens Road, Jaipur, Rajasthan — 302021

Email: ipsupershine@gmail.com
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